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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI
CAUSE LIST OF DB BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN VIRTUAL HEARING
GOOGLE MEETING CODE => XRE-HVRQ-HEH TIME=> AS PER CONSTITUTION
SH | Appeal Number A;Z:rt' Assessee Name Remarks
1 ITA 44/GTY/2025 2018-19 | [A] NORTH EASTERN DEVELOPMENT FINANCE CORPORATION LIMITED
2 ITA 45/GTY/2025 2019-20 | [A] NORTH EASTERN DEVELOPMENT FINANCE CORPORATION LIMITED
3 ITA 63/GTY/2025 2020-21 | [D] DIPANKAR DEB
4 | ITA 180/GTY/2025 | 2021-22 |[D] GAJANAN COMMERCIAL
5 | ITA 259/GTY/2025 | 2016-17 |[D] NIRAJ SHARMA
6 | ITA 260/GTY/2025 | 2014-15 |[D] NIRAJ SHARMA
7 | ITA 261/GTY/2025 | 2015-16 |[D] WIN POWER INFRA PRIVATE LIMITED
8 CO 1/GTY/2026 v 2015-16 | [A] WIN POWER INFRA PRIVATE LIMITED
9 | ITA 268/GTY/2025 | 2015-16 |[D] TOOR FINANCE COMPANY LIMITED
10 | CO 10/GTY/2026 2015-16 | [A] TOOR FINANCE COMPANY LIMITED
11 | ITA 290/GTY/2025 | 2014-15 |[A] DURLAV CHAMUA
12 | ITA 439/GTY/2025 | 2014-15 |[[D] NORTECH POWER PROJECTS PRIVATE LIMITED
13 CO 3/GTY/2026 2014-15 | [A] NORTECH POWER PROJECTS PRIVATE LIMITED
14 | ITA 1/GTY/2026 2022-23 | [A] AVANTIKA INNOVATIONS PVT. LTD.
- 15 | ITA 72/GTY/2026 | 2016-2017 | [A] MEGHALAYA POWER DISTRIBUTION CORPORATION LIMITED
16 | ITA 273/GTY/2026 | 2017-18 |[A] MEGHALAYA POWER DISTRIBUTION CORPORATION LIMITED
17 | ITA 184/GTY/2026 | 2017-18 | [A] KAILASH KUMAR BAGARIA
18 | ITA 200/GTY/2026 | 2023-24 |[A] ANANT PHARMA
19 | ITA 251/GTY/2026 | 2015-16 G[él]\lgé::ll-chO:OTp;igGDLljRECTOR GENERAL OF CIVIL DEFENCE & COMMDI
20 | ITA 284/GTY/2026 | 2015-16 |[A] SANJRAMBAM RAGHUMANI SINGH
21 | ITA 293/GTY/2026 | 2013-2014 | [A] AGARWAL SALES AGENCIES LIMITED
22 | ITA 295/GTY/2026 | 2020-21 |[A] TOK TABIN CAMDIR
| 23 | ITA 297/GTY/2026 | 2020-21 |[A] VEENA DEVI JAIN
24 | ITA 301/GTY/2026 | 2017-18 |[A] ARTH RURAL CONNECT SERVICES PRIVATE LIMITED
25 | ITA 314/GTY/2026 | 2020-21 |[A] MARPE YONGGAM
26 | ITA 318/GTY/2026 | 2019-20 |[A] SURESH BARMAN
27 | ITA 331/GTY/2026 | 2014-2015 | [A] DHARMENDRA JAIN & SONS (HUF)
28 | ITA 332/GTY/2026 | 2018-2019 | [A] DHARMENDRA JAIN & SON (HUF)
29 | ITA 334/GTY/2026 | 2023-24 |[A] KAMLOVA CHHANGTE
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CAUSE LIST OF DB BENCH FOR 28-OCTOBER-2026 (WEDNESDAY)
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN VIRTUAL HEARING
GOOGLE MEETING CODE => XRE-HVRQ-HEH TIME=> AS PER CONSTITUTION
Srl | Appeal Number Aii’:rt' Assessee Name Remarks
30 | ITA 341/GTY/2026 | 2017-18 |[A] CHONGTHAM ROBITA DEVI
31 | ITA 344/GTY/2026 | 2018-19 |[A] AMULYAMICA INDUSTRIES PRIVATE LIMITED
32 | ITA 345/GTY/2026 | 2015-16 | [A] ANDREW JYRWA
33 | ITA 347/GTY/2026 | 2016-17 |[A] SHIV PRAKASH MITTAL
34 | ITA 348/GTY/2026 | 2021-22 |[A] JIWANRAM MUNGI DEVI PUBLIC CHARITABLE TRUST
35 | ITA 350/GTY/2026 | 2017-18 |[A] EKBAL HUSSAIN
36 | ITA 351/GTY/2026 | 2019-20 |[A] AMIT SHARMA
37 | ITA 365/GTY/2026 | 2022-23 |[A] SHASHI KUMAR CHOUDHARY
38 | ITA 367/GTY/2026 | 2020-21 |[A] SHAUKAT ROUSHAN
39 | ITA 368/GTY/2026 ' 2020-21 | [A] MEDNOMIC HEALTHCARE PVT LTD
40 | ITA 378/GTY/2026 | 2012-13 |[A] M/S CHATURBHUJ AGENCIES PVT. LTD.
41 | ITA 398/GTY/2026 | 2017-18 |[A]JIMO R SANGMA
42 | ITA 418/GTY/2026 | 2013-14 | [A] WAIKHOM PRIYOKUMAR SINGH
43 | ITA 419/GTY/2026 ’ 2017-18 | [A] WAIKHOM PRIYOKUMAR SINGH
44 | ITA 459/GTY/2026 ‘| 2016-17 |[A] PIYUSH KUMAR GOYAL
45 | ITA 461/GTY/2026 | 2022-23 |[A] RABEMO ZUMOMO LOTHA
46 | ITA 467/GTY/2026 | 2022-23 | [A] LONGSA MANGAM
47 | ITA 468/GTY/2026 | 2016-17 |[A] LONGSA MANGAM
48 | ITA 471/GTY/2026 | 2017-18 |[A] NIZETO PESEYIE
49 | ITA 472/GTY/2026 | 2023-24 |[A] RABEMO ZUMOMO LOTHA
50 | ITA 553/GTY/2026 | 2026-27 |[A] MAOLKEKI FOUNDATION
51 | ITA 554/GTY/2026 | 2026-27 |[A] MAOLKEKI FOUNDATION
52 | ITA 555/GTY/2026 | 2018-19 |[D] SHYAMA POWER INDIA LIMITED
53 | ITA 557/GTY/2026 | 2019-20 |[A] SURESH MURTY
54 | ITA 558/GTY/2026 | 2018-19 |[A] KHEKATO SEMA
55 | ITA 560/GTY/2026 NA [A] ANNAI RASATHAL PADAPPU CHARITABLE TRUST
56 | ITA 561/GTY/2026 NA [A] ANNAI RASATHAL PADAPPU RELIGIOUS TRUST
/?ﬂss: Registrar
-Oct-2026|
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ATAHE ATTATH SATEHLIT, hlehlal s o HM;\\\_
CONSTITUTION OF ITAT KOLKATA ZON é
(26/10/2026 TO 30/10/2026) \
% grefere/ s swaTet wreq § : ! .
: In Hybrid/Physical/Virtual Mode -

[Femri 30/10/2026 (qpsraTe) THY, wH, Ffa, o, srawd] ™
[30/10/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications] ;

45 BT T el

Bench ‘ Constitution Coutt Raom
Cuttack Shri DR L Reddy,gjice—l’resident (KZ) ‘ ; ; %@7

Shri Rajesh Kumar, AM — b 7
[At10.30 am] '
Only on 30/10/2026

Shri George Mathan, JM

B & 0

Shri Rakesh Mishra, AM
[ At10.30 am ]

&
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i
Shri George Mathan, JM - / ’
Cuttack : & ; 2

Shri G. Gurusamy, AM
[ After "B” Bench ]

Shri Rajesh Kumar, AM .
C = 3
Shri Pradip Kumar Choubey, AM  ~ L

[ At 10.30 am ] ;

Shri Rajesh Kumar, AM

D & 3

Shri Pradip Kumar Choubey, AM
[ After “C” Bench |

N3

Shri Rajesh Kumar, AM

& 3
Guwahati Shri Pradip Kumar Choubey, AM
[ After “D” Bench |
Only on 28/10/2026

P

s Shri Laxmi Prasad Sahu, AM
SMC [ At10.30 am ]

=
|

_ Shri Yogesh Kumar US, JM
A & 4
Shri Rakesh Mishra, AM ‘ ‘ \

[ After “B” Bench ] :

%

Shri Yogesh Kumar US, JM /

Patna & : f
Shri G. Gurusamy, AM 4

[ After “A” & “Cuttack” Bench |

Shri Ratnesh Nandan Sahay, AM

Ranchi | &
Smt. G. Rajani, ]M

[ At10.30 AM. ]

At Rahchi

Note: 1. “Kolkata Old Appeals” Bench will not function during this week.
9. #Guwahati” Bench cases fixed from 26% to 29% October, 2026 are to be fixed on 28% October, 2026. *




